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5) Discussion under Rule 176 on the 
Report of the Joint Committee te enquire 
toto Bofors- Contract, laid On-the Table of 
Rajya Sabha on the 26th. April, 1S88. 

[The Vice-Chairman (Shri    B.   .Satyanarayan 
Reddy) in 'the'Chair! 

CALLING   ATTENTION  TO   A  MAT- 
TEE OF URGENT PUBLIC IMPORT 

ANCE 

Acute Sortage of Drinking Water in Delhi 
and steps taken by Government in this 
regard— contd. 

THE VICE-CHAIRMAN (SHRI B.. 
SATYANARAYAN REDDY): We shall 
continue with the Calling Attention. Shri S. 
P. Malaviya. 
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DR. YELAMANCHILI SIVAJI - (Andhra 
Pradesh); Mr. Vice-Chairman while 
appreciating the views expressed by the hon. 
Members, j would also like to add that there is 
nodoubt that the capital needs proper. supply . 
of drinking water. It is reported that the period 
1981—1990 has been declared by .the;United 
Nations as the International Drinking Water 
Supply and Sanitation decade. Our 
Government has said that .by 1990, they will 
supply drinking water to all the people in the 
urban areas.    This is good. 

'. Sir, the hon. Minister read out an elaborate 
statement in the morning about the measures 
they are . contemplating to take. But the fact is, 
sixty per cent of the people are suffering for 
want of drinking water in Delhi. On the top of 
it, they are consuming non-' vegetarian water It 
has been reported that on 3rd March, some 
people carried the water collected by . them-
from taps, which contained a lot of worms and 
other organisms to the 'Hindustan Times* 
office. Thus, the people in Delhi are consuming 
' noil-vegetarian water. Of course, we th 
villagers; have been suffering this fate for fate 
for long. There are at least three lakh villages 
with .no water supply at ali. In. many places, the 
womenfolk bring water from far off places, 
cover- , ing a distance of three-four miles. 

Sir, I would appeal to the Members oa the 
other side not to politicalise the issue. The 
hon. Minister mentioned that, Chaudhari 
Devi Lal agreed to release" water. At the 
same time, some Congress Members, in the 
Municipal Corporation and other places 
criticise Chaudhari" Devi Lal. They say that 
the Delhi" water problem is only a 
conspiracy- by Chaudhari- Devi Lal. This 
assertion is not in the interest of the country* 
I have ray doubts whether the Congress 
people, are sin-* cetely trying their level best 
to solve the problem or they are just throwing 
ihe blame on .the Lok Dal or-BJP or some 
other party? The important thing is that, since 
1967, no. sincere efforts have been made by 
the authorties here to  solve  the.    drinking 

water problem. I would, advise the 
Government to negotiate"; for water not" only 
with.' Haryana, but with' U.P., Punjab and 
Jammu and Kashmir also, in February,-the 
Corporation announced that there. is- no -
drinking water problem . in Delhi. Quite 
.contrary to this assertion, there is acute 
scarcity' of water in Delhi now arid at last BO 
percent of the people are suffering for want to 
water. 

While the Government is considering 
various measures to solve the drinking water 
problem hi Delhi,. I would advice the Central 
Government to pay their attention , to the same 
problem in other places also. For example, in 
our State, Andhra Pradesh Hyderabad and 
Visakhapatnam are facing " acute scarcity of 
drinking water. Our Chief Minister, our Gov-
ernment, wrote to- the- Centre to clear 
immediately the Polavaram Project so that 
water can. be diverted from River Godavari to 
River Krishna. Apart from this, the Telugu 
Ganga Project" is also awaiting clearance.' As 
you know Sir, in May; 1983V the late Prime 
Minister, Shrimati Indira Gandhi laid. the 
foundation-stone for the Telugu Ganga Project 
fo. supply drinking water to Madras) -Besides 
providing ' irrigation to Rayalaseema in- 
Andhra- Pradesh. But the Congress people 
have engineered an inter-State river water 
dispute between- Andhra Pradesh,. Karnataka 
and -.Maharashtra and they are trying their 
level. best to delay this project. That is why it 
has not been cleared so far. 

I would also urge. . upon the. Central 
Government to allot at least Rs. 500 crores 
each to Madras, Visakhapatnam and 
Hyderabad so that it can be used for taking -
gome measures to solve the drinking water 
problem in these cities. 
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meeting ot Irrigation Ministers of Punjab, UP., 
Haryana and Delhi to find a solution for the 
water scarcity problem. 

SHRl VISHWA BANDHU GUPTA: . Madam, the 
other point that I want to raise is that you have been 
kind enough to say that up to 1995, you have a plan. 
May I know whether you have a definite plan uP to 
2000 A.D. even if the population increases" even if 
2.3 lakhs people .migrate. to Delhi? Will there be 
enough water? Do you have plans to take care of 
that' requirement in thai situation? 

SHRI V NARAYANASAMY (Pondicherry): Just 
one    minute,    sir- The hon.  Ministei' has  said '   
that 'salty water  is there.     We have     seen in other 
countries     desalination    plants which are 
supplying water even to.the remote areas.    That is 
considered to be fit for drinking purposes. We have 
seen in Saudi Arabia and other countries as to how 
they take water from the sea.    There they treat the 
water and use it for drinking purposes. May .I know 
from the    Minister    whether she would consider      
setting up      of water treatment plants to make salty 
water fit for drinking purposes at the time of water 
crisis? 

SHRJ  CHATURANAN  MISHRA:   Iwill take     
one minute.    There     wassome  agreement  reached  
on  January14   between   Uttar  Pradesh,   Haryana 
and Delhi for   sharing of water.    Mr.Devi Lal has 
pointed out.   that Delhiand UP "" had not    been    
abiding . by the agrees formula thereby depriving 
   Haryana of about  11,000    cusecs    "of - water.   It 
has come in the Press, May I  know from  the hon.  
Minister how far it is true?  

The second suggestion was that the . Chief 
Minister has called for an-early 

SHRI GHULAM RASOOL. MATTO: The 
desalination project in Madras costs Rs. 600 
crores. 
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SPECIAL MENTIONS 

Stepping up of Arms Sales to Pakistan by 
USA 

SHRI B. SATYANARAYAN RED-pFY" 
(Andhra Pradesh); Mr. Vice-fchairmanj Sir, f 
'would like to draw the attention of-this House 
and also ot the Government to & very Eerious 
situtation that has arisen due to the continued 
supply of  U.S.; arms  to 

Pakistani   the United State* proposes to 
substantially step    up its weapons sales to   
Pakistan.    According   to   a secret information 
sent by the Reagan administration to the 
Congress, Pakistan is expected   to buy- nearly- 
800 million     dollars    worth of    .military 
hardware this year.   This is very very alarming 
and a very dangerous situation will    arise with   
regard to our country.    This would   mean a 
sixfold increase in U.S. V weapons sales. 'to 
Pakistan in a single year because the  kind  of   
sophisticated  weapons     that •are being 
purchased by Pakistan from U.S. and other 
countries is likely    to .'create a    very    
dangerous.. -situation. -U.S. is'determined to 
supply Pakistan -these weapons on one pretext 
or -.the other.   The  '  Government  of .   India - 
must take it very seriously and ^oonsi-der our 
relations with U.S.. and with Pakistan,   Not 
only .that but it is the U.S. which is 
encouraging Pakistan to "buy the arms.    The 
U.S. is manufac, turing arms    is a salesman    
and    is interested to   dump its' weapons    in 
various countries and they have chosen 
Pakistan, a  . country which? "can "easily be    
persuaded   to be in     this game.   The United 
States is providing more F=16 jets and Sparrow 
air-to-air missiles and is considering the. sale of 
an unspecified number of early warning 
surveillance   aircraft   and   P-3C marine patrol 
planes to Pakistan th's year.    This is reported 
by the New York. Times".   Ignoring the 
request of India the Reagan administration has 
informed the Congress of its intent'on to 
provide  Islamabad With  an early-warning 
plane like E-2C Hawkeye and other weapons.   
This is in spite.of our efforts' to improve the 
relations    with the U.S:   The U.S. has not 
changed its policy'so far-as india-   is 
concerne'd. Though, on the one hand the U.S. 
says that, (t, wants to maintain friendly   re-
lations with both India and Pakistan, On" the 
other it is     supplying"_   more dangerous  and  
sophisticated  weapons to Pakistan. It hag even 
"turned down India's plea      against the     
continued supply of sophisticated -arms- to 
Pakistan in spite of the Geneva Accord. on 
Afghanistan which would remove the 
supposed' Soviet threat to Islamabad. 


